
« 6 9  Wrffcerf Aumem VAXSAKSA 4, WOQ (SAKA) Written Antirtr* j*>

*rrife « r  frrat t f  iw w  m  fr, 
ftWTT 9 W T 8 - 5  8 S filW  t  I 

fr o m  snfBwr^r % *  *rr*#r
% frro£t htt fifssft fwTH snfer- 
^ JT  q$t *ff vN ?r VT 8- 5/8 srfsronT

11

Post-Graduate Correspondence 
Courses

7844 SHRI AMRIT KASAR Will 
the Minister of EDUCATION SOCIA1 
WFLFARE AND CULTURE be pleased 
to state

(a) whether a number of graajite4 
m the countiy ara left without getting 
admission for pursuing post-graduate 
courses through direct admission into 
Universities and a to through coires- 
pondence courses,

(b) the number of Universities in 
India offeung post-graduate corres­
pondence courses,

(c) what v e  th<* subjects in whi h 
these courses a e !>eing oirereJ at pie- 
*ent, and

(d) whethei Government pi opose to 
add more and more subjects in diffe­
rent Universities for correspondence 
courses to help the lot of upcoming 
students for betterment of their 
career’

THE MINISTER OF EDUCATION 
SOCIAL WELFARE AND C UI TI RF 
(DR PRATAF CHANDRA CHUNDER)
(a) According to information jv i J 
able the enrolment in post-gradu 
courses is about 10 per cent of t ie 
total enrolment jn Universities and 
Colleges

(b) Eight Universities and one insti­
tution deemed to be university offer 
Postgraduate courses through corres 
pondence

(c) The subjects in which coi*-es- 
pondence courses at the postgraduate 
tevel are available are

Commerce, Economics Historj 
Political Science Public Admimsfi 
tion Sociology and Languages like

English Hindi, Sanskrit, Kannada,
Punjabi Tamil, French, Russian and
German

(d) It is a matter for the umveri­
ties to decide However as and when 
proposals to introduce correspondence 
courses are made by the universities 
the University Grants Commission cone 
siders them on merits

Wrong Billing of Electric and Water 
consumption at Vithalbhai Patel 

House, New Delhi
7845 SHRI MADHAVRAO SCIN- 

DIA Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to
st ite

(a) the number of complaints re­
ceived from resident Members of the 
VithalbhsrT Patel House Rafl Marg, 
New Delhi regarding wrong billing 
of electric and water consumption

(b) the average consumption of 
clectncit} and water pei double and 
single suite per month in Vithalbhai 
Patel House,

(c) whether billing of electricity 
and water m Vithalbhai Patel House 
is much higher compared to other 
Members localities like South Avenue, 
North Avenue and Mtenabagh etc,

(d) if so the reasons thereof and
(e) steps that are proposed to be 

taken to give correct meter reading^ 
and justified charging of Bills’

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE­
HABILITATION (SHRI SIKANDAR 
BAKHT) (a) Five complaints were 
received from resident members about 
electrir charges during 1977-78

(b) Average consumption per month 
including rent

Single suite* Double suitt t 
Water Rs j 7 R% 10,90

Electricity Electricity charges very 
from suite to suite depending upon 
the appliances used by them



m  a p k l  wm n t.*  m m  4ft*

<c) lo (« ). Btaetriefty consuaaption 
in  Vithalbhai Patel House ia being 
(barged at the rate o* 29 paise per 
unit against 27 paiae per unit in other 
localities like South Avenue, North 
Avenue and Meena Bagh. The case 
for reducing the rate of electric con­
sumption to 27 paise per unit from 
29 paise per unit now charged is 
under consideration of New Delhi 
Municipal Committee, who have since 
submitted the proposal for approval 
to 'he Lt. Governor. Recovery of 
water charges is made at the same 
rates from occupants of V.P. House as 
are recovered from occupants of other 
localities by the New Delhi Municipal 
Committee direct.

Utilisation of Waters of Rivers Bavi
and Beas in Punjab, Haryana and

Rajasthan

7846. SHRI S. S. SOMANI: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) what are the det«ula of the re­
leased water tram Pakistan and utiliz­
ed under the In-iws Water Treaty of 
>960 of the rivers Ravi and Beas, in 
Punjab, Harycna and Rajasthan sepa­
rately during the last three years, 
Md

(b) what is the quantity of stored 
water made available for irrigation 
faring the last two years after the 
construction of the Taiwan Dam on 
River Beas to Rajasthan, Haryana 
and Punjab separately?

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
•nd (b). At the end of the transition 
period on 31st March, 1970 provided 
in the Indus Waters Treaty, I960, the 
entire flow of the Ravi and the Beas 
became available for un-restricted 
use by India. The total average an­
nual flow of these two rivers is about 
19 MAF, of which India was utilising 
about 9.0 MAF on an average at the 
«ud of t l i  said transition period. The

approximate ftguee afjpfefe
water* of these two riven in JM&F 
by the SUltes of Rajasthan, Punjib 
and Haryana during the last three 
years are given below:—

Year 
(April- 

March )
Rajasthan Punjab Harayana*

>974*75 • 5483 5 577 0-980

1975*76 6-108 5 487 0-977

1976-77 6 330 5 -»36 i-oa8

•Share of the water conserved in Bhakra 
and used therefrom in lieu of use of Ravi- 
Bcas water* in Bhakara areas wc-Sirhind 
Feeder

The utilisation of the waters of* 
Ravi and Beas is integrated and se­
parate figures river-wise as well as 
for stored and" free A°w supply are 
not available.
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